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Allotment of Lang to Landless Army
Personne] in Madhya Pradesh

4199. SHRI G. C. DIXIT: Will the
Minister of DEFENCE be pleased to
state: .

(a) the number of landless army
personnel in Madhya Pradesh who

" have been allotted land during the

last two years; and

(b) the number of applications for
allotment of land still under consi-
deration in Hoshangabad and East
Nimad districts?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
M. R. KRISHNA): (a) and (b).
The information has been called for
from the State Govérnment and
will be laid on the Table of .the
House when received.





